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AMENDMENT 70 MINERAL CONBERVATION
AND DrzvLoPpMENT Rures

The Minister of Mines and Oil (Shri
K, D. Malaviya): 1 beg to lay on the
Table, under sub-section (1) of Sec-
tion 28 of the Mines and Minerals
(Regulation and Development) Act.
1957, a copy of Notification No GSR
965, dated the 22nd August, 1959,
making certain further amendment to
the Mmeral Conservation and Deve-
lopment Rules, 1958 [Placed in Lth-
rary, See No LT-1623/59 ]

AMENDMENT TO ALL INDIA S2RVICES
(ProvipENT FUND) RuULEs

The Minister of State in the Min.
istry of Home Affaurs (Shri Datar)
1 beg to lay on the Table, unde:r <ub-
section (2) of Section 3 of thr All
India Services Act, 1951, a copy of
Notification No GSR 982, dated the
20th August, 1959, making certamn
amendment to the All India Services
(Provaident Fund) Rules 1955 [Plnce|
in Lidrary, See No LT-1624/59 |

RALWAY PROTFCTION FORCH

The Deputy Minister of Rallwavs
{Shri Shahnawaz Khan) I beg to lav
on the Table under sub-section (3)
of Section 21 of the Railwav Protec-
tion Force Act, 1957 a copy of the
Railway Protection Forcc Rules, 1959
published in Notification No G SR
1031, dated the 10th September, 1559
[Placed tn Labrary, See No LT-1625/
591

RLLES

NOTIFICATIONS ISSUED UNDER AGRICUL-
TURAL PRODUCE (DFVELOPMENT AND
WAREHOUSING) CORPORATIONS AFT

The Deputy Minister of Community
Development and Co-operation (Shri
B. S. Muarthy): 1 beg to lav on the
Table under sub-section (3) of Scc-
tton 52 of the Agncultural Produce
(Development and  Warehousing)
Corporations Act 1956, a copy of cach
of the following Notifications —

(i) GS.R No 1013, dated the
S5th September, 1958 meaking
certasn further amendment to
the Agncultural Produce

Committee cn 4812
Absence of Members
(Development and Warchous-
mng) Corporations Rules, 1956.

(u) GSR No. 1014, dated the
5th September, 19859 [Placed
m Library, See No LT-1626/

59.]
12.05 hrs
AMENDMENT TO DIRECTION
ISSUED BY SPEAKER UNDER

RULES OF PROCEDURE

Shri Barman (Cooch-Bihar—Reserv-
ed—Sch Castes) I beg to lay on the
Table copy of an amendment to Direc-
tion 56 issued by the Speaker under
the Rules of Procedure and Conduct
of Business in Lok Sabha

1205} hrs

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

MiINvUTES

Sardar A S. Saigal (Janjgir) Sir,
1 beg to lay on the Table the minutes
of the Forty-seventh, Forty-eighth,
Forty-nunth, Fiftieth and Fifty-first
sittings of the Committee on Private
Members' Bills and Re<olutions held
during the Eighth Session

12.055 hrs
COMMITTEE ON ABSENCE OF
MEMBERS
MINUTES

Shri Muichand Dube (Farrukha-
bad) Sir, I beg to lay on the Table
the Minutes of the Fifieenth and Six-
teenth sittings of the Commuttee on
Absence of Mcmbers from the Sitthigs
of the House held during the Eighth
Session





